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Provision of Primary Health Centres and
Community Health Centres during
Seventh Plan

2633. PROF. NARAIN CHAND
PARASHAR Will the Minister of
HEALTH AND FAMILY WELFARE be
pleased to state :

(a) whether the Government propose to
implement fully the National Health Policy
and provide a number of new Primary
Health Centres and Community Health
Centres in the country during the Seventh
Five Year Plan; and

(b) if so, the number of Primary Health
Centres and Community Hcalth Centres
in each State/Union Tcrritory as on 31
March, 1985 and the number of such
P.H.Cs and C.H.Cs which would be expec-
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ted at the end of Seventh Five Year Plan
in each State/Union Territory ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA): (a) Yes, Sir.

(b) The final figures of Primary Health
Centres and Community Health Centres
in position as on 31,3.85 has not yet been
received from the State Governments/
Union Territories. However, on the basis
of targets for the year 1984-85, the likely
number of Primary Health Centres and
Community Health Centres in position on
31st March, 1985 is given in the attached
statement.

The targets of Primary Health Centres
and Community Health Ce2ntres for the
Seventh Five Year Plan have not yet becn
finalised.

Statement

Number of Primary Health Centres and Community Health Centres likely to be in
position as on 31st March, 1985

(Figures Provisional)

State/UT Primary Health Centres Community Health Centres
1 2 3 4
1. Andhbra Pradesh 455 26
2. Assam 162 12
3. Bihar 687 50
4. Gujarat 261 21
5. Haryana 95 1
6. Himachal Pradcsh 142 28
7. Jammu & Kashmir 98 20
8. Karnataka 365 69
9. Kerala 199 —
10. Madhya Pradesh 690 58
11. Mzhurashtra 1339 147
12. Manipur 35 6
13. Meghalaya 32 2
14, Nagaland 23 1
15. Orissa 334 17
16. Punjab 130 10
17. Rajasthan 348 76
18. Sikkim 18 —_—
19. Tamil Nadu 436 30
20, Tripura 36 3
21. Uttar Piadesh 1002 42
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1 2 3 4
22. West Bengal 357 23
23. A & N Islands 5 —_—
24. Arunachal Pradesh 45* —
25. Chandigarh ** 1
26. D & N Haveli 3 —
27. Delhi 8 —

- 28. Goa, Daman & Diu 15 3
29. Lakshadweep 7 1
30. Mizoram 19 1
31. Pondicherry 14 2

TOTAL 7360 650

* Health Units

** Thc only Primary Health Centre has been upgraded to Community Health

Centre.

Low Generation by Kothagudem Thermal
Power Plant

2634. SHRI V. SOBHANADREESWARA
RAOQ: Will the Minister of IRRIGATION
AND POWER be pleased to state:

(a) the reasons for low plant load factor
at Kothagudem Thermal Power Station;

(b) whether Government of India are
considering a proposal to attend to
problems of this nature to all the generating
units in the country; and

(c) if so, whether Government are going
to assist for taking up a renovation scheme
prepared by the Andhra Pradesh State
Electricity Board ?

THE MINISTER OF IRRIGATION AND
POWER (SHRI B. SHANKARANAND) :
(a) The PLF of Kothagudem thermal
station has increased from 33.5% in 1981-82
to 43.6% in 1984-85. The main reasons
for the low PLF are: (i) constraints in the
milling system (ii) frequent failure of
induced draft fans, (iii) poor performance
of the ash handling system, and (iv) failure
of tubes in the superheater, air pre-heater,
etc.

(b) and (c). The Centrally sponsored
renovation programme includes thermal
stations in Andhra Pradesh.

Survey regarding dog-bite cases

2635. SHRI LAKSHMAN MALLICK:
will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether Government have conducted
any survey regarding the dog-bite cascs in
the country;

(b) if so the details and its percentage
annually, State-wisc;

(c) whether there is no remedy except
14 injections in abdomen;

(d) whether the said treatment is a
must unless doctor is convinced that dog
was vaccinated against rabies;

(e) whether patient is put on injections
which are not 100 per cent protcctive and
carry risk of neurological complications in
some patients;

(f) if so, the remedial measures taken
in this regard; and

(g) whether Government contemplate to
make vaccination of pet dogs compulsory
and total elimination of stray dogs which
are found in large number all over India
and also streets ?





